THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI HARISH RAWAT )= (a)
and (b) Use of pesticides in the country is regulated under the Insecticides Act, 1968. Gertain reports
in the media have referred to vegetables available in the market containing banned pesticides.
However, analysis of samples of agricultural commodities, including vegetables, collected for
detection of pesticide residues under the Central Sector Scheme of "Monitoring of Pesticide
Residues at National Level”™ has so far not indicated use of any pesticide banned under the
Insecticides Act, 1968. In respect of pesticides not banned under the Act, there have been instances
where in some areas stipulations on dosage, crops and method of application were not adhered to

mainly due to lack of awareness.

(c) The Central and State Governments organize training programmes on safe and judicious
use of pesticides to educate the farmers and to create awareness about ill effects of misuse of
pesticides. The Government is popularizing the strategy of Integrated Pest Management (IPM)
through a Gentral Sector Scheme " Strengthening and Modernization of Pest Management Approach
in India” which includes cultural, mechanical, biological and other methods of pest control and

emphasizes safe and judicious use of pesticides.
Price rise of milk

13257. SHRI MOTILAL VORA:
SHRI SATYAYRAT CHATURVEDI:
Will the Minister of AGRICULTURE be pleased to state:

(a) the number and guantum of escalation in the prices of milk in Delhi in the last two years

and the rationale behind it;

(b) the number of milking animals with cattle declined during the last five years and the

reasons therefor;

(c) whether Government is aware of the fact that only 40 per cent of green and qualitative

fodder is available for milking animals, which has its effect on the production of milk; and

(d) the steps being taken by Government to check production of spurious milk along with

ensuring production of required quanftity of milk?

THE MINISTER OF STATE OF THE MINISTRY OF AGRICULTURE (SHRI CHARAN DAS

MAHANT )z (a) The price of double toned milk was increased five times with net increase of Rs.6 per

TOnginal notice of the guestion was received in Hindl.
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litre, toned milk increased five times with net increase of Bs.6 per litre and full cream milk increased
five times with net increase of Rs.9 per litre by Delhi Milk Scheme and Mother Dairy in Delhi during

last two years. Theincrease in price is mainly attributed to increase in cost of production.

{b) As per livestock census the total number of in-milk animals in India has not declined as

can be seen from the following table:

(in million )
Year
2003 2007
Cross-bred cows 8.177 10.716
Indigenous cows 27626 30.687
Buffaloes 33.319 35.643

(c) As per a study conducted by NABARD Consultancy Services (NABGONS) in 2007-08,
the availability of green fodder was 64% of the demand in the country. There is no report with the
department on the effect on milk production due to shortage of green and gualitative fodder in the

country.

(d) The State/U.T. Governments are responsible for implementation of the Food Safety and
Standards Act, 2006, Rules and Regulations, 2011. They have been requested from time to time to
keep a stict vigil on quality/adulteration of milk and mik products for presence of chemical

substances and take necessary action against such unscrupulous traders.

The Government has taken the following measures to augment the availability of milk and milk

products:

1. Mational Dairy Development Board has been allowed to import 50,000 MT of Skimmed Milk
Powder and YWhole milk powder and 15,000 MT of Butter, Butter oil and anhydrous milk fat at
0% concessional duty under Tariff Rate Quota for the year 2011-12 for reconstitution of milk by

State Milk Federations and Metro Dairies vide notification dated 14.01.2011.

2. Export of milk powders (including skimmed milk powder, whole milk powder, dairy whitener
and infant milk food), Casein and Casein products has been prohibited with effect from
18.02.2011.
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